ORISSA HIGH COURT

FILING REPORT ASON :10/11/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
1 BLAPL/0008086/2020 SUNDAR KANDULNA PANCHANAN PANIGRAHI SUNDARGARH SADAR /215 /2020
VS VS 0
STATE OF ODISHA I
2 BLAPL/0008087/2020 SUJT MANDAL ARIJEET MISHRA JEY PORE SADAR /190 /2020
Vs VS 0
STATE OF ODISHA I
3 BLAPL/0008088/2020 GOBINDA MAHARANA DEEPAK KU SAHOO KENDRAPARA /166 /2020
VS VS 0
STATE OF ODISHA I
4 BLAPL/0008089/2020 GANGADHAR NAIK RAJALAXMI BISWAL TALCHER TOWN /222 /2018
VS VS 0
STATE OF ODISHA I
5 BLAPL/0008090/2020 SURESH MALLIK DEEPAK KU SAHOO DERABIS /116 /2020
VS VS 0
STATE OF ODISHA I
6 BLAPL/0008091/2020 BHARATI PRADHAN RAJALAXMI BISWAL SAMAL /137 /2020
Vs VS 0
STATE OF ODISHA I
7 BLAPL/0008092/2020 PRADEEP @ TUKU DAS ARIJEET MISHRA KHANDAPARA /24 /2020
VS VS 0
STATE OF ODISHA I
8 BLAPL/0008093/2020 PINTOO @ MD.ASIF DILLIP MOHANTY CANTONMENT ROAD /89 /2020
VS VS 0
STATE OF ODISHA I
9 BLAPL/0008094/2020 SUJIT RANA SATYA RANJAN MULIA PADAMPUR /185 /2020
Vs VS 0
STATE OF ODISHA I
10 BLAPL/0008095/2020 SIPUN PATRA PANCHANAN PANIGRAHI BHUBAN /269 /2020
VS VS 0
STATE OF ODISHA I
11 BLAPL/0008096/2020 MOHAN KUMAR MEHER ABHAYA KU. PARIDA BHAWANIPATNA TOWN /233 /2020

VS
STATE OF ODISHA

VS
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12 BLAPL/0008097/2020 SAMEER NAYAK BYOMAKESH TRIPATHY PHULBANI TOWN /80 /2020
VS VS 0
STATE OF ODISHA I
13 BLAPL/0008098/2020 DIPTIMAYA SAMANTARAY SATYA RANJAN MULIA DHENKANAL SADAR /403 /2020
VS VS 0
STATE OF ODISHA I
14 BLAPL/0008099/2020 BULU @ KARUNAKAR MALLIK KUKESH PANDA SORO /177 /2020
VS VS 0
STATE OF ODISHA I
15 BLAPL/0008100/2020 GOUTAM KHANDEI @ GOUTAM KHANDEI  RAJENDRA NARAYAN ROUT UDALA /116 /2019
VS VS 0
STATE OF ODISHA I
16 BLAPL/0008101/2020 MADHU @ SAMIRI PRUTY B.K.ROUTRAY /10
VS VS 0
STATE OF ODISHA I
17 BLAPL/0008102/2020 ANANDA MUDULI DEEPAK KUMAR DAS BALANGA /17 /2010
VS VS 0
STATE OF ODISHA I
18 BLAPL/0008103/2020 SANJAY KUMAR JENA RAJENDRA NARAYAN ROUT BETNOTI /225 /2020
VS VS 0
STATE OF ODISHA Il
19 BLAPL/0008104/2020 SUNIL SINGH RAJENDRA NARAYAN ROUT BETNOTI /224 /2020
VS VS 0
STATE OF ODISHA I
20 BLAPL/0008105/2020 JTENDRA NIALI B.SAHOO JUIUMURA /22 /2019
Vs VS 0
STATE OF ODISHA I
21 BLAPL/0008106/2020 SUKANTA DEV DEVASISH PANDA 110
VS VS 0
STATE OF ODISHA I
22 BLAPL/0008107/2020 SANTOSH PRADHAN PRABHU PRASANNA BEHERA PURI SADAR /203 /2020
VS VS 0
STATE OF ODISHA I
23 BLAPL/0008108/2020 NARUDIN KHAN JUGAL KISHOR PANDA /10

Page 2/40



ORISSA HIGH COURT

FILING REPORT ASON :10/11/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
VS VS 0
STATE OF ODISHA I
24 BLAPL/0008109/2020 DILLIPKUMAR MISHRA DURLLABHA RANJAN MISHRA BIRMAHARAJPUR /145 /2020
VS VS 0
STATE OF ODISHA I
25 BLAPL/0008110/2020 JYOTI@JIYOTISH KUMAR NAIK S.ROUT CHHENDIPADA /194 /2020
VS VS 0
STATE OF ODISHA I
26 BLAPL/0008111/2020 SITA PRUSTY SUBRAT KUMAR NANDA BHANDARIPOKHARI /39 /2020
Vs VS 0
STATE OF ODISHA I
27 BLAPL/0008112/2020 GUPTA @ TUNA MAJHI ANIRUDHA DAS NABARANGAPUR TOWN /146 /2020
VS VS 0
STATE OF ODISHA I
28 BLAPL/0008113/2020 RANJT BEHERA @ BULU BEHERA A.K.BEHERA ASTARANGA /12 /2020
VS VS 0
STATE OF ODISHA I
29 BLAPL/0008114/2020 SRABAN KUMAR KANHAR @ SRABAN KANHRRRSURAM DAS BHANJANAGAR /540 /2020
VS Vs 0
STATE OF ODISHA I
30 BLAPL/0008115/2020 GOURPADA MANDAL @ GOURA ASIT KUMAR JENA MALKANGIRI /301 /2020
Vs VS 0
STATE OF ODISHA I
31 BLAPL/0008116/2020 TITU @ RABINDRA KUMAR NAYAK BIRAJA PRASANNA SATAPATHY ODAGAON /192 /2020
VS VS 0
STATE OF ODISHA I
32 BLAPL/0008117/2020 SARAT SWAIN A.CMOHAPATRA BUGUDA /231 /2014
VS VS 0
STATE OF ODISHA I
33 BLAPL/0008118/2020 KUINA @ SOUMYA RANJAN JENA S.C.DASH SIMULIA /127 /2020
Vs VS 0
STATE OF ODISHA I
34 BLAPL/0008119/2020 DEBENDRA KUMAR PARIDA @ DEBA AMULYA RATNA PANDA JAJPUR ROAD /362 /2020

VS

VS
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STATE OF ODISHA I
35 BLAPL/0008120/2020 PRITIMOHAN DIGAL AMULYA RATNA PANDA PHULBANI TOWN /118 /2020
VS VS 0
STATE OF ODISHA I
36 BLAPL/0008121/2020 KSHYAMANANDA NAIK SROUT PARJANG /188 /2019
Vs VS 0
STATE OF ODISHA I
37 BLAPL/0008122/2020 SAROJBARIK SSRAY-2 JUJUMURA /22 /2019
VS VS 0
STATE OF ODISHA I
33 BLAPL/0008123/2020 ASHOK KUMAR SRIVASTAB BABITA SAHU JEY PORE SADAR /158 /2020
VS VS 0
STATE OF ODISHA I
39 BLAPL/0008124/2020 KRUSHNA HARIJAN SUNIL KUMAR PANDA JEYPORE MAHILA /51 /2020
VS VS 0
STATE OF ODISHA I
40 BLAPL/0008125/2020 SURENDRA ROUT JAYDEEP PAL RAJKANIKA /58 /2020
Vs VS 0
STATE OF ODISHA I
a1 BLAPL/0008126/2020 BASANTA PANDA SUNIL KUMAR PANDA SAMBALPUR TOWN /289 /2019
VS VS 0
STATE OF ODISHA I
42 CMAPL/0000248/2020 RENUBALA GOUR ADV /1
VS VS 0
STATE OF ODISHA I
43 CMP/0000609/2020 SOMANATH MOHAPATRA SK.NAYAK-2 /1
Vs VS 0
RABINDRA KUMAR DAS I
44 CMP/0000610/2020 SABITA PRADHAN RANJAN KU. NAYAK /1
VS VS 0
SAKUNTALA GIRI I
45 CMP/0000611/2020 SANJAY KUMAR SAHOO L.N.RAYATSINGH /1

VS
STATE OF ODISHA

VS

Page 4/40

CIVIL JUDGE (SD),ROURKELA (Sundargarh)
CS/0000074/2015



ORISSA HIGH COURT

FILING REPORT ASON :10/11/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
46 CMP/0000612/2020 JYOTSHNARANI MISHRA GYANESWAR SATPATHY /1
Vs VS A.D.J(FTC I),BHADRAK (Bhadrak *)
REGISTRAR, DISTRICT CIVIL COURT, BHADRAK TS/0000064/2003
47 CONTC/0004889/2020 MANMATHNATH MAHANTA B.N.PARIDA /1
VS VS 0
SATYABRATA SAHU I
48 CONTC/0004890/2020 MANARANJAN PADHI ADV /1
VS VS 0
NIHAR RANJAN NANDA I
49 CONTC/0004891/2020 KULAMANI PUHAN ADV /1
VS VS 0
DR. SANDEEP KUMAR TRIPATHY I
50 CONTC/0004892/2020 BARENDRA NARAYAN MOHAPATRA ADV /1
Vs VS 0
SECRETARY, HOME DEPARTMENT I
51 CONTC/0004893/2020 DINENDRA NARAYAN SINGH ADV /1
VS VS 0
G.MATHIVATHANAN I
52 CONTC/0004894/2020 SUSHIL KUMAR RAY ADV /1
VS VS 0
PREMCHAND CHOUDHURY I
53 CONTC/0004895/2020 AMULYA KUMAR BEHERA ADV /1
VS Vs 0
PREMCHAND CHOUDHURY I
54 CONTC/0004896/2020 AJT KUMAR BEHERA ADV /1
Vs VS 0
PREMCHAND CHOUDHURY I
55 CONTC/0004897/2020 PARBATI PADHI ADV /1
VS VS 0
SWETHA SNIGDHA I
56 CONTC/0004898/2020 MAMATA DEVI ADV /1
VS VS 0
HEMENDRA KUMAR MOHANTY I
57 CONTC/0004899/2020 MANOJKUMAR SAMAL ADV /1
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VS VS 0
PRADEEP KUMAR MOHAPATRA I
58 CONTC/0004900/2020 BIPIN BIHARI DASH ADV. /1
VS VS 0
DHEERAJGUPTA I
59 CONTC/0004901/2020 ASHOK KUMAR BADU ADV /1
VS VS 0
CHITTARANJAN PATRA I
60 CONTC/0004902/2020 MADAN SUNDAR KAR ADV /1
VS VS 0
ASWINI MISHRA I
61 CONTC/0004903/2020 BINOY KUMAR NANDA ADV /1
VS VS 0
CHITTARANJAN PATRA I
62 CONTC/0004904/2020 DHARMANANDA BEHERA ADV. /1
VS VS 0
SATYABRATA SAHU Il
63 CONTC/0004905/2020 BIRANCHI NARAYAN MISHRA PRASANTA KUMAR JENA /1
VS VS 0
JANMEJOY SETHI I
64 CONTC/0004906/2020 REHENA BEGUM ADV /1
VS VS 0
JTENDRA NATH SARANG I
65 CONTC/0004907/2020 CHUNURAM SOREN ADV /1
VS VS 0
RANJANA CHOPRA I
66 CONTC/0004908/2020 BAIKUNTHA NATH PARHI SIDHARTHA SWAIN /1
VS VS 0
SATYABRATA SAHU I
67 CONTC/0004909/2020 DEBENDRA NATH MOHANTY SIDHARTHA SWAIN /1
VS VS 0
ASHWINI MISHRA I
68 CONTC/0004910/2020 GADADHAR PATI ADV /1
VS VS 0
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BIMAL KANTI RATAN Il
69 CONTC/0004911/2020 HRUSHIKESH BEHERA ADV /1
VS VS 0
AJT KUMAR JENA I
70 CONTC/0004912/2020 HIRANYA KUMAR BARAL ADV /1
VS VS 0
DEO RANJAN KUMAR SINGH I
71 CONTC/0004913/2020 BIDYUTLATA BEURA ADV /1
VS VS 0
BHASKAR SARMA I
72 CONTC/0004914/2020 BIJAY KUMAR SAHOO ADV /1
VS VS 0
CHITTARANJAN PATRA Il
73 CONTC/0004915/2020 DEB KISHORE PANDA ADV /1
VS VS 0
CHITTARANJAN PATRA I
74 CONTC/0004916/2020 SAMARENDRA KUMAR DAS ADV /1
Vs VS 0
CHITTARANJAN PATRA I
75 CONTC/0004917/2020 CHOUDHURY RAJENDRA KUMAR MOHAPATRDV /1
VS VS 0
CHITTARANJAN PATRA I
76 CONTC/0004918/2020 KAILASH CH.SAHOO ADV /1
VS VS 0
SASWAT MISHRA I
77 CONTC/0004919/2020 SAKILA JAMAL ADV /1
VS VS 0
SASWAT MISHRA I
78 CONTC/0004920/2020 MANOJKUMAR PATNAIK ADV /1
VS VS 0
SANJEV KUMAR I
79 CONTC/0004921/2020 SUNIL KUMAR HOTA ADV /1
VS VS 0

SATYABRATA SAHU
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80 CONTC/0004922/2020 BIJAYA KUMAR JENA SACHIDANANDA SAHOO /1
VS VS 0
BIKASH MOHAPATRA I
81 CONTC/0004923/2020 SWARNAPRAVA LENKA ADV /1
VS VS 0
SASWAT MISHRA I
82 CONTC/0004924/2020 SUSANTA KUMAR SAHOO K.SWAIN /1
VS VS 0
SATYABRATA SAHU I
83 CONTC/0004925/2020 KAILASH CHANDRA PRADHAN K.SWAIN /1
VS VS 0
SATYABRATA SAHU I
84 CONTC/0004926/2020 SURENDRA KUMAR SAMAL K.SWAIN /1
VS VS 0
SATYABRATA SAHU I
85 CONTC/0004927/2020 MADHUSUDAN MALLICK ADV /1
VS VS 0
K.VENKATESWARLU I
86 CONTC/0004928/2020 BADAL KUMAR NAYAK SATYAJT SAMAL /1
VS VS 0
SATYABRATA SAHOO Il
87 CONTC/0004929/2020 SASHI BHUSAN NAYAK H.K.ROUT /1
VS VS 0
STATE OF ODISHA I
88 CONTC/0004930/2020 SANTOSH KUMAR DORA SATYAJT SAMAL /1
Vs VS 0
SATYABRATA SAHOO I
89 CONTC/0004931/2020 PADMARAM SA SATYAJT SAMAL /1
VS VS 0
SATYABRATA SAHOO I
% CONTC/0004932/2020 NIRANJAN DALAI SATYAJT SAMAL /1
VS VS 0
SATYABRATA SAHOO I
o1 CONTC/0004933/2020 RATNAKAR NAYAK SATYAJT SAMAL /1
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VS VS 0
SATYABRATA SAHOO I
92 CONTC/0004934/2020 ANJAN KUMAR GAJENDRA SATYAJT SAMAL /1
VS VS 0
SATYABRATA SAHOO I
93 CONTC/0004935/2020 HARAPRASAD SWAIN SATYAJT SAMAL /1
VS VS 0
SATYABRATA SAHOO I
94 CONTC/0004936/2020 PRAFULLA KUMAR BHOI SATYAJT SAMAL /1
VS VS 0
SATYABRATA SAHOO I
95 CONTR/0000064/2020 RITANJALI MALLICK ADV /10
VS VS 0
AJAY KUMAR BHALLA I
% CONTR/0000065/2020 KISHOR KUMAR SARAF ADV 110
VS VS 0
DR KANWAR VISHAL SINGH Il
97 CRLA/0000563/2020 MANMOHAN PANIGRAHI SUSANTA KUMAR DASH /10
VS VS 0
STATE OF ODISHA I
98 CRLA/0000564/2020 BALL @ BABUNI @ RASHMI RANJAN SWAIN AMLAN SHAKTI PAUL MARSHAGHAI /175 /2020
Vs VS 0
STATE OF ODISHA I
%9 CRLA/0000565/2020 SESA MULI BIBHUDANANDA MOHAPATRA TARASINGI /118 /2018
VS VS 0

100

101

102

CRLA/0000566/2020

CRLA/0000567/2020

CRL LP/0000028/2020

STATE OF ODISHA
SANJAYA GARTIA
VS

STATE OF ODISHA
KANISTHA BEHERA
VS

STATE OF ODISHA
STATE OF ODISHA
VS

SARATHI JYOTI MOHANTY
VS

SURESH KUMAR JENA
VS

ADDL. STANDING COUNSEL
VS
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MAHESWAR @ KALIA DEHURI Il
103 CRLL P/0000029/2020 STATE OF ODISHA ADDL. STANDING COUNSEL CHITRAKONDA /48 /2004
VS VS 0
GURU KHILLA I
104 CRLMC/0001588/2020 KUBERA NAIK SURESH KUMAR JENA PARJANG /102 /2020
VS VS 0
STATE OF ODISHA I
105 CRLMC/0001589/2020 DHIRENDRA ROUL ARJUNA CHANDRA BEHERA KHANTAPADA /133 /2019
VS VS 0
STATE OF ODISHA I
106 CRLMC/0001590/2020 GANANATHA SAHU JYOTIRMAYA SAHOO BARGARH SADAR /151 /2020
VS VS 0
STATE OF ODISHA Il
107 CRLMC/0001591/2020 NIHAR RANJAN BHUYAN BANSHIDHAR BAUG EOW,BHUBANESWAR /8 /2020
VS VS 0
STATE OF ODISHA I
108 CRLMC/0001592/2020 SARBESWAR SETHI PRADEEP KUMAR PANDA KHANDAGIRI P.S. /230 /2020
Vs VS 0
STATE OF ODISHA I
109 CRLMC/0001593/2020 LABA SAHU@ LOBO DEVASHIS PANDA 110
VS VS 0
STATE OF ODISHA I
110 CRLMC/0001594/2020 RAJESH BEHERA @ RAJESH KUMAR BEHERAADITYA KUMAR MOHAPATRA BHADRAK RURAL /355 /2020
VS VS 0
STATE OF ORISSA I
111 CRLMP/0001402/2020 SAMAPIKA SAHOO AMLAN SHAKTI PAUL /10
VS VS 0
SUPERINTENDENT OF POLICE I
112 CRLMP/0001403/2020 BIKASH NAIK PK.MOHAPATRA /10
VS VS 0
SUPERINTENDENT OF POLICE I
113 CRLREV/0000430/2020  SUSANTA JENA @ TIKINA @ TITAN L.BHUYAN NANDIPADA /56 /2020
VS VS 0

STATE OF ODISHA
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114 CRLREV/0000431/2020  BIRANCHI PRADHAN P.R.CHHATOI /10
VS VS 0
STATE OF ODISHA I
115 FAO/0000695/2020 STATE OF ORISSA ADDL. GOVT ADVOCATE /1
VS VS 0
CHANDRAMANI JENA I
116 MACA/0000732/2020 THE DIVISIONAL MANAGER, ORIENTAL INSUSUBRIETCEAPANMY. IMITED /1
VS VS 0
JANAKI NAYAK I
117 WA/0000663/2020 UNION OF INDIA GYANALOKA MOHANTY /1
VS VS 0
MALLAPPA C. RANGANA GOUDA I
118 WA/0000664/2020 STATE OF ORISSA ADDL.GOVT.ADVCOATE /1
VS VS 0
RAJANIKANTA PADHI I
119 WP(C)/0030566/2020 GIRIDHARI MAHAKUL SHASHI BHUSAN BISWALI /1
VS VS 0
STATE OF ODISHA I
120 WP(C)/0030567/2020 PHULAKERI PATRA B.N.PARIDA /1
VS VS 0
STATE OF ODISHA Il
121 WP(C)/0030568/2020 KAMALAKANTA BANDUKI SURESH KUMAR JENA /1
VS VS 0
THE CHIEF ENGINEER, NATIONAL HIGHWAY AUTHORITY OF INDIA i
122 WP(C)/0030569/2020 BIDYADHAR PANDA SP.DASH /1
Vs VS 0
STATE OF ODISHA I
123 WP(C)/0030570/2020 BALESWAR KANHAR BIBHUTI BHUSAN PANDA /1
VS VS 0
STATE OF ODISHA I
124 WP(C)/0030571/2020 KALYANI TAPASWINI MOHARANA SUSANTA KUMAR SAHU /1
VS VS 0
THE VICE CHANCELLER, SAMBALPUR I
125 WP(C)/0030572/2020 PUSTOM DANDASENA BHASKAR SAMANTARAY /1
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VS VS 0
STATE OF ODISHA I
126 WP(C)/0030573/2020 BAJA@ BRAJA SATNAMI BHASKAR SAMANTARAY /1
VS VS 0
STATE OF ODISHA I
127 WP(C)/0030574/2020 GANGA SAHU BHASKAR SAMANTARAY /1
VS VS 0
STATE OF ODISHA I
128 WP(C)/0030575/2020 SUDARSAN KHATEI PRAFULLA KUMAR MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
129 WP(C)/0030576/2020 PRAFULLA KUMAR JENA ARJUNA CH. BEHERA /1
VS VS 0
STATE OF ODISHA I
130 WP(C)/0030577/2020 KICHAKESWAR DAS PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
131 WP(C)/0030578/2020 LALA BISWANATH RAY PRAFULLA KUMAR MOHAPATRA /1
VS Vs 0
STATE OF ODISHA I
132 WP(C)/0030579/2020 MAHESWAR SAMAL PRAFULLA KUMAR MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
133 WP(C)/0030580/2020 PRAKASH CHANDRA ROUTRAY PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
134 WP(C)/0030581/2020 MAIRAJUDDIN KHAN MANOJKUMAR MOHANTY 2 /1
VS VS 0
STATE OF ODISHA I
135 WP(C)/0030582/2020 RABINDRA KUMAR NAYAK MANOJKUMAR MOHANTY 2 /1
Vs VS 0
STATE OF ODISHA I
136 WP(C)/0030583/2020 RATIKANTA BISWAL PRAFULLA KUMAR MOHAPATRA /1

VS

VS
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STATE OF ODISHA

I

137 WP(C)/0030584/2020 RAMANI BARIK PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
COLLECTOR AND DISTRICT MAGISTRATE, BHADRAK I
138 WP(C)/0030585/2020 DILLIPKUMAR DASH P. K. PATTANAYAK /1
VS VS 0
STATE OF ODISHA I
139 WP(C)/0030586/2020 MAHESWAR PRADHAN P.K. PATTANAYAK /1
VS VS 0
STATE OF ODISHA I
140 WP(C)/0030587/2020 CHARAN NAYAK PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ORISSA Il
141 WP(C)/0030588/2020 SATYA SUNDAR MANDAL PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ORISSA I
142 WP(C)/0030589/2020 SURESH CHANDRA BAHUBALINDRA AMLAN SHAKTI PAUL /1
Vs VS 0
UNION OF INDIA I
143 WP(C)/0030590/2020 HARIHAR SAHU DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ORISSA I
144 WP(C)/0030591/2020 RAJENDRA CHOUDHURY RAMESH AGARWAL /1
VS VS 0
STATE OF ODISHA I
145 WP(C)/0030592/2020 BIJAYA KUMAR DALEI DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ORISSA I
146 WP(C)/0030593/2020 RASHMI RANJAN SWAIN SANJIB SWAIN /1
VS VS 0
NOTIFIED AREA COUNCIL KONARK I
147 WP(C)/0030594/2020 PRAKASH PRADHAN K.P.MOHANTY /1
VS VS 0

STATE OF ODISHA
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148 WP(C)/0030595/2020 SANJAY KUMAR DAS SURAJMOHANTY /1
VS VS 0
STATE OF ODISHA I
149 WP(C)/0030596/2020 PRAKASH CHANDRA SWAIN B.K.ROUTRAY /1
VS VS 0
THE DISTRICT AND SESSIONS JUDGE BHADRAK I
150 WP(C)/0030597/2020 NABAGHAN MANTRY PRONOY MOHANTY /1
VS VS 0
STATE OF ODISHA I
151 WP(C)/0030598/2020 SURESHA CHAMPATI SUBASH CHANDRA PUSPALAKA /1
VS VS 0
THE STATE OF ODISHA I
152 WP(C)/0030599/2020 SANGEETA CHAMPATI SUBASH CHANDRA PUSPALAKA /1
VS VS 0
THE STATE OF ODISHA I
153 WP(C)/0030600/2020 CHARANA BARIK SUBASH CHANDRA PUSPALAKA /1
VS VS 0
THE STATE OF ODISHA I
154 WP(C)/0030601/2020 SANTOSH KUMAR SWAIN RANJT SAMAL /1
VS VS 0
STATE OF ODISHA Il
155 WP(C)/0030602/2020 MAHENDRA KUMAR SAMANTARAY PURUSOTTAM CHULI /1
VS VS 0
STATE OF ODISHA I
156 WP(C)/0030603/2020 SARAT CHANDRA SWAIN RANJAN KUMAR BEHERA /1
Vs VS 0
THE COLLECTOR CUM DISTRICT MAGISTRATE CUTTACK I
157 WP(C)/0030604/2020 NILAMANI SARANGI M.M.DAS /1
VS VS 0
STATE OF ODISHA I
158 WP(C)/0030605/2020 HIREN KUMAR MISHRA PURUSOTTAM CHULI /1
VS VS 0
STATE OF ODISHA I
159 WP(C)/0030606/2020 SUDAM BHESARA M.M.DAS /1

Page 14/40



ORISSA HIGH COURT

FILING REPORT ASON :10/11/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

VS
STATE OF ODISHA

VS

0
1"

160 WP(C)/0030607/2020 RABINDRA KUMAR MAHAPATRA PURUSOTTAM CHULI /1
VS VS 0
STATE OF ODISHA I
161 WP(C)/0030608/2020 KUMAR PREETAM MAHARANA RABINDRA NATH PRUSTY /1
VS VS 0
STATE OF ODISHA I
162 WP(C)/0030609/2020 KESHAB CHANDRA DAS BHUSAN MOHAN BHUYAN /1
VS VS 0
STATE OF ODISHA I
163 WP(C)/0030610/2020 PATITAPABAN SUBUDHI PURUSOTTAM CHULI /1
VS VS 0
STATE OF ODISHA I
164 WP(C)/0030611/2020 SANTANU KUMAR BEHERA SMRUTI RANJAN NAYAK /1
VS VS 0
STATE OF ODISHA Il
165 WP(C)/0030612/2020 DURY ODHAN ACHARYA PURUSOTTAM CHULI /1
VS VS 0
STATE OF ODISHA I
166 WP(C)/0030613/2020 SAILENDRA MOHANTY SIDHARTH GOUTAM DAS /1
Vs VS 0
STATE OF ODISHA I
167 WP(C)/0030614/2020 RABINDRA KUMAR PRADHAN SOUBHAGYA KUMAR DASH /1
VS VS 0
STATE OF ODISHA I
168 WP(C)/0030615/2020 SRINIBAS RATH SOUMENDRA PATTANAIK /1
VS VS 0
STATE OF ORISSA I
169 WP(C)/0030616/2020 SUPRIYA JENA G.PDUTTA /1
VS VS 0
STATE OF ODISHA I
170 WP(C)/0030617/2020 DAITARI MOHARANA S.SUDHAKAR RAO /1
Vs VS 0
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THE UCO BANK LIMITED ORIENT COLLIERY BRANCH JHARSUGUDA Il
171 WP(C)/0030618/2020 SANTOSH KUMAR SWAIN RANJTA SAMAL /1
VS VS 0
STATE OF ORISSA I
172 WP(C)/0030619/2020 KARTIKA SAHOO KHIROD K.ROUT /1
VS VS 0
STATE OF ODISHA I
173 WP(C)/0030620/2020 DR.BIKARTAN DAS ASOK MOHANTY /1
VS VS 0
UNION OF INDIA I
174 WP(C)/0030621/2020 SUBAL SAHOO KHIROD K.ROUT /1
VS VS 0
STATE OF ODISHA Il
175 WP(C)/0030622/2020 HARASH PALEI KHIROD K.ROUT /1
VS VS 0
STATE OF ODISHA I
176 WP(C)/0030623/2020 RANJAN SAHOO KHIROD K.ROUT /1
Vs VS 0
STATE OF ODISHA I
177 WP(C)/0030624/2020 SURESH CHANDRA NAYAK RANJT SAMAL /1
VS VS 0
STATE OF ORISSA I
178 WP(C)/0030625/2020 MINATI KARMI B.SDASPARIDA /1
VS VS 0
STATE OF ODISHA I
179 WP(C)/0030626/2020 ANIRUDHA MAHANTA RANJT SAMAL /1
VS VS 0
STATE OF ORISSA I
180 WP(C)/0030627/2020 BENUDHAR PRADHAN RANJT SAMAL /1
VS VS 0
STATE OF ORISSA I
181 WP(C)/0030628/2020 ASWINI DEBATA RAJJEET ROY /1
VS VS 0

STATE OF ODISHA
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182 WP(C)/0030629/2020 HALADHAR MAHANTA RANJT SAMAL /1
VS VS 0
STATE OF ODISHA I
183 WP(C)/0030630/2020 SANJAYA KUMAR PRADHAN RAJEET ROY /1
VS VS 0
STATE OF ODISHA I
184 WP(C)/0030631/2020 M/S.ANMOL INTERNATIONAL PVT.LTD M.R.DHAL /1
VS VS 0
COLLECTOR SUNDARGARH I
185 WP(C)/0030632/2020 PITABAS BISWAL SAILABALA JENA /1
VS VS 0
STATE OF ODISHA I
186 WP(C)/0030633/2020 MINAKETAN BISWAL SAILABALA JENA /1
VS VS 0
STATE OF ODISHA I
187 WP(C)/0030634/2020 CHOUDHURY RAMAKANTA PRAHARAJ L.K.MOHANTY /1
VS VS 0
STATE OF ODISHA I
188 WP(C)/0030635/2020 JBARDHAN MENDALI MANASH KUMAR PRADHAN /1
VS VS 0
STATE OF ODISHA Il
189 WP(C)/0030636/2020 JBARDHAN MENDALI MANASH KUMAR PRADHAN /1
VS VS 0
STATE OF ODISHA I
190 WP(C)/0030637/2020 JAYARAM PUJAHARI PRABODH CH. NAYAK /1
Vs VS 0
STATE OF ODISHA I
191 WP(C)/0030638/2020 MANJULATA KHUNTIA PRASANTA KUMAR SATAPATHY /1
VS VS 0
STATE OF ODISHA I
192 WP(C)/0030639/2020 TRIDIB KUMAR NAYAK SUKANTA KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
193 WP(C)/0030640/2020 PRADYUMNA KUMAR DORA DIPTI RANJAN BHOKTA /1
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VS VS 0
STATE OF ODISHA I
194 WP(C)/0030641/2020 SONU KHADA DIPTI RANJAN BHOKTA /1
VS VS 0
STATE OF ODISHA I
195 WP(C)/0030642/2020 NARAYAN CHANDRA SATAPATHY SRIKANTA MAHUNTA /1
VS VS 0
STATE OF ODISHA I
196 WP(C)/0030643/2020 CHINMAYA MOHANTY BIPLAB MOHANTY /1
VS VS 0
THE COLLECTOR CUM DISTRICT MAGISTRATE CUTTACK I
197 WP(C)/0030644/2020 GOURANGA SAHANI PRAMODA KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
198 WP(C)/0030645/2020 GOURI SANKAR SARANGI DILLIP KUMAR PRADHAN /1
VS VS 0
KALINGA NAGAR DEVELOPMENT AUTHORITY (KNDA) Il
199 WP(C)/0030646/2020 ASHOK KUMAR DAS ASHOK KUMAR ROUT /1
VS VS 0
REGIONAL TRANSPORT OFFICER BARBIL I
200 WP(C)/0030647/2020 SAROJKUMAR ROUT SUBASH CHANDRA PANI /1
Vs VS 0
UNION OF INDIA I
201 WP(C)/0030648/2020 PARVEJAKHTARA SUBASH CHANDRA PANI /1
VS VS 0
UNION OF INDIA I
202 WP(C)/0030649/2020 NIROD KUMAR DAS SUBASH CHANDRA PANI /1
VS VS 0
UNION OF INDIA I
203 WP(C)/0030650/2020 KANTA KISHORE MOHARANA SUBASH CHANDRA PANI /1
VS VS 0
UNION OF INDIA I
204 WP(C)/0030651/2020 RAJA KISHORE SAHOO BIRAJA PRASANNA SATAPATHY /1
Vs VS 0
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STATE OF ODISHA I
205 WP(C)/0030652/2020 DINABANDHU HANSDAH BIRAJA PRASANNA SATAPATHY /1
VS VS 0
COLLECTOR AND DISTRICT MAGISTRATE MAY URBHANJ I
206 WP(C)/0030653/2020 KRISHNA CHANDRA ROUTRAY KRISHNA CHANDRA SAHU /1
Vs VS 0
STATE OF ODISHA I
207 WP(C)/0030654/2020 GITANJALI DAS KRISHNA CHANDRA SAHU /1
VS VS 0
STATE OF ODISHA I
208 WP(C)/0030655/2020 BABULA SETHI KRISHNA CHANDRA SAHU /1
VS VS 0
STATE OF ODISHA I
209 WP(C)/0030656/2020 BHAGAT SETH KRISHNA CHANDRA SAHU /1
VS VS 0
STATE OF ODISHA I
210 WP(C)/0030657/2020 RABINDRA KUMAR SAHOO KISHORE KUMAR MISHRA /1
Vs VS 0
THE STATE OF ODISHA I
211 WP(C)/0030658/2020 AJAYA KUMAR PARIDA KISHORE KUMAR MISHRA /1
VS VS 0
THE STATE OF ODISHA I
212 WP(C)/0030659/2020 NIHAR RANJAN MOHANTY BISWABIHARI MOHANTY /1
VS VS 0
STATE OF ODISHA I
213 WP(C)/0030660/2020 NILAMANI SAHOO B.RANJAN MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
214 WP(C)/0030661/2020 PRAEEP KUMAR SAHOO B.RANJAN MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
215 WP(C)/0030662/2020 NIHAR RANJAN ACHARYA B.RANJAN MOHAPATRA /1

VS
STATE OF ODISHA

VS
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216 WP(C)/0030663/2020 PRATAP CHANDRA MOHANTY B.RANJAN MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
217 WP(C)/0030664/2020 RADHAMOHAN KARMEE B.RANJAN MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
218 WP(C)/0030665/2020 BIDESI BEHERA B.RANJAN MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
219 WP(C)/0030666/2020 PRAMOD KUMAR SAHOO B.RANJAN MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
220 WP(C)/0030667/2020 DINABANDHU MISHRA B.RANJAN MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
221 WP(C)/0030668/2020 RAJKISHORE PARIDA B.RANJAN MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
222 WP(C)/0030669/2020 AKSHAYA KUMAR SAHOO BUDHADEV ROUTRAY /1
VS VS 0
STATE OF ODISHA Il
223 WP(C)/0030670/2020 NALINA KUMAR SARANGI SP.NATH /1
VS VS 0
DEPUTY REGISTRAR ORISSA ADMINISTRATIVE TRIBUNAL CUTACK I
224 WP(C)/0030671/2020 RABI NARAYAN MAHARANA SAMARENDRA PATTANAYAK /1
Vs VS 0
STATE OF ODISHA I
225 WP(C)/0030672/2020 SATYABHAMA GUIN RAJKISHORE SWAIN /1
VS VS 0
STATE OF ODISHA I
226 WP(C)/0030673/2020 COMMITTEE OF MANAGEMENT OF BADAK USASTAM K USERR IBISMA 0P SOCIETIES LTD. /1
VS VS 0
JTENDRA KUMAR PATRA I
227 WP(C)/0030674/2020 PURNACHANDRA SAHU GOPINATH MISHRA /1
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VS VS 0
STATE OF ODISHA I
228 WP(C)/0030675/2020 BRAJA KISHORE NAYAK RAKESH SAHU /1
VS VS 0
STATE OF ODISHA I
229 WP(C)/0030676/2020 JTENDRA RAUL NIRANJAN LENKA /1
VS VS 0
STATE OF ORISSA I
230 WP(C)/0030677/2020 JUGAL SAHOO BIKRAM CHANDRA GHADEI /1
Vs VS 0
UNION OF INDIA I
231 WP(C)/0030678/2020 BHAGIRATHI PANDA MOHENDRA KUMAR MOHAPATRO /1
VS VS 0
STATE OF ODISHA I
232 WP(C)/0030679/2020 PRAMILA PARIJA RANJT MOHANTY /1
VS VS 0
COLLECTOR AND DISTRICT MAGISTRATE CUTTACK CUM VICE CHAIRMAN C.D.A I
233 WP(C)/0030680/2020 BHAGIRATHI PANDA MOHENDRA KUMAR MOHAPATRO /1
VS Vs 0
STATE OF ODISHA I
234 WP(C)/0030681/2020 HIMANSU SEKHAR SENAPATI PRASANTA KUMAR MOHANTY /1
Vs VS 0
STATE OF ODISHA I
235 WP(C)/0030682/2020 HARA PRASAD JOSHI MOHENDRA KUMAR MOHAPATRO /1
VS VS 0
STATE OF ODISHA I
236 WP(C)/0030683/2020 AJAYA KUMAR DHAL SHASHI BHUSAN JENA /1
VS VS 0
STATE OF ODISHA I
237 WP(C)/0030684/2020 HARA PRASAD JOSHI MOHENDRA KUMAR MOHAPATRO /1
Vs VS 0
STATE OF ODISHA I
238 WP(C)/0030685/2020 GAGAN BIHARI SAHOO SHASHI BHUSAN JENA /1

VS

VS
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STATE OF ODISHA I
239 WP(C)/0030686/2020 SABITARANI ROUT SHASHI BHUSAN JENA /1
VS VS 0
STATE OF ODISHA I
240 WP(C)/0030687/2020 BIPIN BIHARI MUND MOHENDRA KUMAR MOHAPATRO /1
Vs VS 0
STATE OF ODISHA I
241 WP(C)/0030688/2020 DHANESWAR MANTRI AMITAV TRIPATHY /1
VS VS 0
GANGADHAR PRADHAN I
242 WP(C)/0030689/2020 RAMA CHANDRA NAYAK MOHENDRA KUMAR MOHAPATRO /1
VS VS 0
STATE OF ODISHA I
243 WP(C)/0030690/2020 KRUSHNA CHANDRA BEHERA SAMIR KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
244 WP(C)/0030691/2020 PRADIP KUMAR KHANDUAL B.RANJAN MOHAPATRA /1
Vs VS 0
STATE OF ORISSA I
245 WP(C)/0030692/2020 SUDHIRA KUMAR SUNDARAYA B.RANJAN MOHAPATRA /1
VS VS 0
STATE OF ORISSA I
246 WP(C)/0030693/2020 SARAT KUMAR KHANDUAL B.RANJAN MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
247 WP(C)/0030694/2020 MADHULITA PATTNAIK B.RANJAN MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
248 WP(C)/0030695/2020 PANUCHARAN BARIKI B.RANJAN MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
249 WP(C)/0030696/2020 SANTOSH KUMAR SAHOO B.RANJAN MOHAPATRA /1

VS
STATE OF ODISHA

VS
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250 WP(C)/0030697/2020 MAHESWAR PRADHAN B.RANJAN MOHAPATRA /1
VS VS 0
STATE OF ORISSA I
251 WP(C)/0030698/2020 BIJAYA KUMAR SAHOO B.RANJAN MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
252 WP(C)/0030699/2020 JAYAKRISHNA SAHOO B.RANJAN MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
253 WP(C)/0030700/2020 MANAS RANJAN CHAKRA MIRRA GHOSE /1
VS VS 0
THE SECRETARY TO GOVERNMENT OF ORISSA HOME DEPTT. I
254 WP(C)/0030701/2020 GOLAK BIHARI MUDULI B.RANJAN MOHAPATRA /1
VS VS 0
STATE OF ORISSA I
255 WP(C)/0030702/2020 RAMESH CHANDRA NAYAK B.RANJAN MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
256 WP(C)/0030703/2020 LOCHAN GARNAIK SURYA KANTA PRADHAN /1
VS VS 0
STATE OF ODISHA Il
257 WP(C)/0030704/2020 SATYA NARAYAN PAL BINI MISHRA /1
VS VS 0
STATE OF ODISHA I
258 WP(C)/0030705/2020 DILLIPKUMAR SETHI H.K.ROUT /1
Vs VS 0
STATE OF ODISHA I
259 WP(C)/0030706/2020 HADIBANDHU PANDA SK.NAYAK..2 /1
VS VS 0
TAHASILDAR CUTTACK SADAR I
260 WP(C)/0030707/2020 KISHORE CHANDRA DAS H.K.ROUT /1
VS VS 0
STATE OF ODISHA I
261 WP(C)/0030708/2020 TULARAM PAIKA RAJB LOCHAN PATTNAIK /1
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VS VS 0
STATE OF ODISHA I
262 WP(C)/0030709/2020 BASUDEV SAHOO H.K.ROUT /1
VS VS 0
STATE OF ODISHA I
263 WP(C)/0030710/2020 SUNIL KUMAR KAR ANIL KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
264 WP(C)/0030711/2020 BINAPANI MOHAPATRA H.K.ROUT /1
VS VS 0
STATE OF ODISHA I
265 WP(C)/0030712/2020 MAGUNI SAHOO K.SWAIN /1
VS VS 0
STATE OF ODISHA I
266 WP(C)/0030713/2020 KISHORE CHANDRA MOHAPATRA ANIL KUMAR DAS /1
VS VS 0
STATE OF ODISHA Il
267 WP(C)/0030714/2020 GITARANI DAS K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
268 WP(C)/0030715/2020 SAHEB PANIGRAHY ANIL KUMAR DAS /1
Vs VS 0
STATE OF ODISHA I
269 WP(C)/0030716/2020 SANATANA SAHOO K.SWAIN /1
VS VS 0
STATE OF ODISHA I
270 WP(C)/0030717/2020 ARBIND KUMAR SAHU DEBENDRA KUMAR DWIBEDI /1
VS VS 0
STATE OF ODISHA I
271 WP(C)/0030718/2020 RABINDRANATH DAS K.SWAIN /1
VS VS 0
STATE OF ODISHA I
272 WP(C)/0030719/2020 RADHESHYAM PADHAN RANJT SAMAL /1
Vs VS 0
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STATE OF ODISHA

I

273 WP(C)/0030720/2020 REKHARAM DANDSENA RANJT SAMAL /1
VS VS 0
STATE OF ODISHA I
274 WP(C)/0030721/2020 KUMUDINI MOHANTA KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
275 WP(C)/0030722/2020 DHANANJAYA BAITHARU RANJT SAMAL /1
VS VS 0
STATE OF ODISHA I
276 WP(C)/0030723/2020 LOKANATH BEHERA RABINDRA NATH PRUSTY /1
VS VS 0
STATE OF ODISHA Il
277 WP(C)/0030724/2020 CHATURBHUJA DEHURY KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
278 WP(C)/0030725/2020 SUBASH CHANDRA GARTIA RANJT SAMAL /1
Vs VS 0
STATE OF ODISHA I
279 WP(C)/0030726/2020 SUNIL KUMAR SATAPATHY RANJT SAMAL /1
VS VS 0
STATE OF ODISHA I
280 WP(C)/0030727/2020 SUDHAKAR SETHI K.SWAIN /1
VS VS 0
STATE OF ODISHA I
281 WP(C)/0030728/2020 BALMIKA PATRA RANJT SAMAL /1
VS VS 0
STATE OF ODISHA I
282 WP(C)/0030729/2020 BISWAJT MISHRA RANJT SAMAL /1
VS VS 0
STATE OF ODISHA I
283 WP(C)/0030730/2020 AKSHYA KUMAR PRADHAN K.K.SWAIN /1
VS VS 0

STATE OF ODISHA
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284 WP(C)/0030731/2020 KANGRESS PADHAN RANJT SAMAL /1
VS VS 0
STATE OF ODISHA I
285 WP(C)/0030732/2020 PRATIMA SWAIN T.K.NAYAK /1
VS VS 0
STATE OF ODISHA I
286 WP(C)/0030733/2020 LAXMIMANI SAHOO T.K.NAYAK /1
VS VS 0
STATE OF ODISHA I
287 WP(C)/0030734/2020 ABANTI PRADHAN SUSHANTA KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
288 WP(C)/0030735/2020 GAJENDRA KUMAR SAHU T.K.NAYAK /1
VS VS 0
STATE OF ODISHA I
289 WP(C)/0030736/2020 UTTAM KUMAR JENA T.K.NAYAK /1
VS VS 0
STATE OF ODISHA I
290 WP(C)/0030737/2020 HALADHAR SETHI T.K.NAYAK /1
VS VS 0
STATE OF ODISHA Il
291 WP(C)/0030738/2020 ANASUYA PRADHAN SUSHANTA KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
292 WP(C)/0030739/2020 BIBHUTI BHUSAN BEHERA T.K.NAYAK /1
Vs VS 0
STATE OF ODISHA I
203 WP(C)/0030740/2020 NAYAN KUMAR PANDA KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
294 WP(C)/0030741/2020 SANATAN DAS T.K.NAYAK /1
VS VS 0
STATE OF ODISHA I
295 WP(C)/0030742/2020 NIROD KUMAR DAS MOHAPATRA KAUSHIK SWAIN /1
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VS VS 0
STATE OF ODISHA I
296 WP(C)/0030743/2020 BIDYADHAR MAHARANA SUSHANTA KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
297 WP(C)/0030744/2020 NARENDRA KUMAR SAHU TK.NAYAK /1
VS VS 0
STATE OF ODISHA I
298 WP(C)/0030745/2020 TANKADHAR SATPATHY KAUSHIK SWAIN /1
Vs VS 0
STATE OF ODISHA I
299 WP(C)/0030746/2020 SRIDHAR NAYAK T.K.NAYAK /1
VS VS 0
STATE OF ODISHA I
300 WP(C)/0030747/2020 SUKANTA KUMAR SATPATHY KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
301 WP(C)/0030748/2020 ARATI SETHI TK.NAYAK /1
VS Vs 0
STATE OF ODISHA I
302 WP(C)/0030749/2020 KAMAR SETHI KAUSHIK SWAIN /1
Vs VS 0
STATE OF ODISHA I
303 WP(C)/0030750/2020 DEBENDRA KUMAR BISOI K.SWAIN /1
VS VS 0
STATE OF ODISHA I
304 WP(C)/0030751/2020 SAJRKHAN Braja Mohan Sarang /1
VS VS 0
REGIONAL MANAGER RESERVE BANK OF INDIA I
305 WP(C)/0030752/2020 TARANISEN NAIK KAUSHIK SWAIN /1
Vs VS 0
STATE OF ODISHA I
306 WP(C)/0030753/2020 RAMESH KUMAR JENA NIRA SUNDER PANDA /1

VS

VS
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BRANCH MANAGER, IDBI BANK

I

307 WP(C)/0030754/2020 SATYAPRASAD MOHAPATRA BrajaMohan Sarangi /1
VS VS 0
REGIONAL MANAGER RESERVE BANK OF INDIA BBSR Il
308 WP(C)/0030755/2020 RAMESH KUMAR JENA NIRA SUNDAR PANDA /1
VS VS 0
BRANCH MANAGER, UTKAL GRAMEEN BANK, I
309 WP(C)/0030756/2020 MOHAMMAD SABIR AHMED BrajaMohan Sarangi /1
VS VS 0
R.T.0 BALASORE I
310 WP(C)/0030757/2020 CHITTARANJAN BEHERA KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA Il
311 WP(C)/0030758/2020 MOHAMMED FAHMID BrajaMohan Sarangi /1
VS VS 0
R.T.0 BALASORE I
312 WP(C)/0030759/2020 PADMA LOCHAN MOHANTA KAUSHIK SWAIN /1
Vs VS 0
STATE OF ODISHA I
313 WP(C)/0030760/2020 SOUMYASHREE CHHATAR ARUN KUMAR SAHU /1
VS VS 0
STATE OF ODISHA I
314 WP(C)/0030761/2020 SOMANATH SETHI KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
315 WP(C)/0030762/2020 M/S. GURU MAHARAJ CONSTRUCTION SANJAY KUMAR ACHARYA /1
VS VS 0
STATE OF ODISHA I
316 WP(C)/0030763/2020 DIPTIMAY EE SAHOO ARUN KUMAR SAHU /1
VS VS 0
STATE OF ODISHA I
317 WP(C)/0030764/2020 KESABA PADHAN DEBARAY MOHANTY /1

VS
STATE OF ODISHA

VS
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318 WP(C)/0030765/2020 SUMITRA BHANJA @ BHOI ARUN KUMAR SAHU /1
VS VS 0
STATE OF ODISHA I
319 WP(C)/0030766/2020 SAROJKUMAR HARIPAL TAPAN JYOTI PANI /1
VS VS 0
DIVISIONAL FOREST OFFICER SUBARNAPUR I
320 WP(C)/0030767/2020 M/S. GURU MAHARAJ CONSTRUCTION SANJAY KUMAR ACHARYA /1
VS VS 0
STATE OF ODISHA I
321 WP(C)/0030768/2020 MAHANTA GOURANANDA SIDHA BRAHMACKARY A KUMAR MISHRA /1
VS VS 0
PRANABANDHU BARIK I
322 WP(C)/0030769/2020 M/S.GURU MAHARAJ CONSTRUCTION SANJAY KUMAR ACHARYA /1
VS VS 0
STATE OF ODISHA I
323 WP(C)/0030770/2020 M/S. MULTI ENTERPRISES GOURI MOHAN RATH /1
VS VS 0
STATE OF ODISHA I
324 WP(C)/0030771/2020 RAHAS BIHARI MOHANTY GORIMOHAN RATH /1
VS VS 0
STATE OF ODISHA Il
325 WP(C)/0030772/2020 M/S. GURU MAHARAJ CONSTRUCTION SANJAY KUMAR ACHARYA /1
VS VS 0
STATE OF ODISHA I
326 WP(C)/0030773/2020 NATABAR NAIK ANIL KUMAR DAS /1
Vs VS 0
STATE OF ODISHA I
327 WP(C)/0030774/2020 M/S. SDCPL GMC (V) SANJAY KUMAR ACHARYA /1
VS VS 0
STATE OF ODISHA I
328 WP(C)/0030775/2020 SANKARSAN SAHOO RAMA KRISHNA BISOI /1
VS VS 0
STATE OF ODISHA I
329 WP(C)/0030776/2020 RAMA HARI BEHERA RAMA KRISHNA BISOI /1
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VS VS 0
STATE OF ODISHA I
330 WP(C)/0030777/2020 HARASH PALEI KHIROD K. ROUT /1
VS VS 0
STATE OF ODISHA I
331 WP(C)/0030778/2020 BIPRA CHARAN SETHI M/S DEBARAJMOHANTY /1
VS VS 0
STATE OF ODISHA I
332 WP(C)/0030779/2020 PUSPA DEVI AGARWAL GYANENDRA CHANDRA SWAIN /1
Vs VS 0
INSPECTOR GENERAL OF REGISTRATION, BOARD OF REVENUE, ODISHA, CUTTACK I
333 WP(C)/0030780/2020 RAMAWABTAR @ RAMABTAR PODAR M/S. DILLIP RAY /1
VS VS 0
EXECUTIVE ENGINEER (ELEC.) CDDL, TPCCDL, RANIHAT, CUTTACK R I
334 ABLAPL/0013980/2020  BIMAL KANDULNA @ TAPPO PANCHANAN PANIGRAHI SUNDARGARH SADAR /215 /2020
VS VS 0
STATE OF ODISHA I
335 ABLAPL/0013981/2020  MATHURI SETHI S.P.DASH SIMULIA /255 /2020
VS Vs 0
STATE OF ODISHA I
336 ABLAPL/0013982/2020  KAILASH ROUT DEEPAK KU SAHOO MARSHAGHAI /260 /2020
Vs VS 0
STATE OF ODISHA I
337 ABLAPL/0013983/2020  HEMANTA KUMAR NAIK @ NAYAK ARIJEET MISHRA INFOCITY PS/156 /2020
VS VS 0
STATE OF ODISHA I
338 ABLAPL/0013984/2020  RATI BEHERA @ PRAKASH KUMAR BEHERA AMLAN SHAKTI PAUL CHANDAKA P.S. /186 /2020
VS VS 0
STATE OF ODISHA I
339 ABLAPL/0013985/2020  AMAR PRADHAN H.N.MOHAPATRA PURI SADAR /260 /2019
Vs VS 0
STATE OF ODISHA I
340 ABLAPL/0013986/2020  MANAS RANJA BARIK SATYA NARAYAN MISHRA - 4 AGARAPADA /131 /2020

VS

VS
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FILING REPORT ASON :10/11/2020

ORISSA HIGH COURT

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
STATE OF ODISHA I

341 ABLAPL/0013987/2020  KSHETRABASI PRADHAN UNMESH CHANDRA JENA DEOGARH /278 /2020
VS VS 0
STATE OF ODISHA I

342 ABLAPL/0013988/2020  AKSHAYA PARIDA JAYAKRISHNA MOHAPATRA CHANDABALI /210 /2020
Vs VS 0
STATE OF ODISHA I

343 ABLAPL/0013989/2020  TUKULA SAHU SRIKANTA KU. NATH 110
VS VS 0
STATE OF ODISHA I

344 ABLAPL/0013990/2020  RABINDRA BISWAL JAYAKRISHNA MOHAPATRA CHANDABALI /210 /2020
VS VS 0
STATE OF ODISHA I

345 ABLAPL/0013991/2020  SUKANTA PARIDA JAYAKRISHNA MOHAPATRA CHANDABALI /210 /2020
VS VS 0
STATE OF ODISHA I

346 ABLAPL/0013992/2020  RATIKANTA SINGH SATYA RANJAN MULIA MAHANGA /194 /2015
Vs VS 0
STATE OF ODISHA I

347 ABLAPL/0013993/2020  PRADYUMNA KUMAR HOTA SATYA RANJAN MULIA BARKOTE /335 /2020
VS VS 0
STATE OF ODISHA I

348 ABLAPL/0013994/2020  RANJAN ROUL @ RANJAN KUMARROUL  DEBASISBISWAL TIRTOL /395 /2020
VS VS 0
STATE OF ODISHA I

349 ABLAPL/0013995/2020  SAROJKUMAR SWAIN MANAS RANJAN PANDA BALIAPANDA /132 /2020
Vs VS 0
STATE OF ODISHA I

350 ABLAPL/0013996/2020  RAJESH PRADHAN MANAS RANJAN PANDA BALIAPANDA /131 /2020
VS VS 0
STATE OF ODISHA I

351 ABLAPL/0013997/2020  SOUMYA RANJAN SAMAL PRAMODA KUMAR MISHRA PATTAMUNDAI /426 /2020

VS
STATE OF ODISHA

VS
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ORISSA HIGH COURT

FILING REPORT ASON :10/11/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
352 ABLAPL/0013998/2020  PUSPALATA SAHU PARSURAM DAS G.UNDYAGIRI /79 /2020
VS VS 0
STATE OF ODISHA I
353 ABLAPL/0013999/2020  LINTI KHILAR AK.SARANGI 110
VS VS 0
STATE OF ODISHA I
354 ABLAPL/0014000/2020  MADHUSMITA PATRO PABITRA KUMAR NAYAK KHAIRA /227 /2016
VS VS 0
STATE OF ODISHA I
355 ABLAPL/0014001/2020  CHINMAYA DAS PRADEEP KUMAR DAS BHADRAK TOWN /319 /2020
VS VS 0
STATE OF ODISHA I
356 ABLAPL/0014002/2020  MINI MEHER PABITRA KUMAR NAYAK JHARSUGUDA /522 /2020
VS VS 0
STATE OF ODISHA I
357 ABLAPL/0014003/2020  RAMA CHANDRA DASH SUJT KUMAR PATTNAIK BADABAZAR /126 /2019
VS VS 0
STATE OF ODISHA I
358 ABLAPL/0014004/2020  GANESH SELMA RAJENDRA NARAYAN ROUT MURIBAHAL /218 /2020
VS VS 0
STATE OF ODISHA Il
359 ABLAPL/0014005/2020  A.SEKHAR @ AULA SEKHAR JYOTIRMAYA SAHOO CHATRAPUR /40 /2019
VS VS 0
STATE OF ODISHA I
360 ABLAPL/0014006/2020  SASHI SABAR SUJIT KUMRA PATTNAIK POLASARA PS /84 /2020
Vs VS 0
STATE OF ODISHA I
361 ABLAPL/0014007/2020  GOPAL KRISHNA MOHANTY HIMANSHU BHUSAN DASH NIALI /273 /2020
VS VS 0
STATE OF ODISHA I
362 ABLAPL/0014008/2020  ALOK BHATTA KASHINATH PATTNAIK KANPUR /117 /2020
VS VS 0
STATE OF ODISHA I
363 ABLAPL/0014009/2020  ROJA KUMBHAR @ ROJA PERA PUSPAMITRA MOHAPATRA ATTABIRA /193 /2020
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ORISSA HIGH COURT

FILING REPORT ASON :10/11/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
VS VS 0
STATE OF ODISHA I

364 ABLAPL/0014010/2020  KARTIKA NAYAK SMOHANTY SAHID NAGAR P.S. /464 /2020
VS VS 0
STATE OF ODISHA I

365 ABLAPL/0014011/2020  AKSHYA @ AKSHYA KUMAR SENAPATI BAMADEV BARAL BALANGA /118 /2020
VS VS 0
STATE OF ODISHA I

366 ABLAPL/0014012/2020  SOMANATH SAHOO DEBASHIS ROUTRAY ANGUL TOWN /819 /2020
VS VS 0
STATE OF ODISHA I

367 ABLAPL/0014013/2020  AKSHAYA PARIDA JAYAKRISHNA MOHAPATRA CHANDABALI /215 /2020
VS VS 0
STATE OF ODISHA I

368 ABLAPL/0014014/2020  PAKALA @ GIRIDHARI ROUT JAYAKRISHNA MOHAPATRA CHANDABALI /215 /2020
VS VS 0
STATE OF ODISHA Il

369 ABLAPL/0014015/2020  SURESH KUMAR RAO SP.DAS /10
VS VS 0
STATE OF ODISHA I

370 ABLAPL/0014016/2020  SANJEEV @ SANJIB KUMAR PADIARY A.PATTANAIK /10
Vs VS 0
STATE OF ODISHA I

371 ABLAPL/0014017/2020  BASANTI SAHOO B.S.DASPARIDA KANPUR /133 /2020
VS VS 0
STATE OF ODISHA I

372 ABLAPL/0014018/2020  SANTOSH PRADHAN @ PINJUNA CHITTA RANJAN DASH AIRFIELD P.S. /178 /2020
VS VS 0
STATE OF ODISHA I

373 ABLAPL/0014019/2020 ~ TUKUNA @ BIJAYA KUMAR ROUL DEBASIS BISWAL TIRTOL /395 /2020
VS VS 0
STATE OF ODISHA I

374 ABLAPL/0014020/2020  RAKESH KUMAR MANDAL ASIT KUMAR JENA MALKANGIRI /34 /2018
Vs VS 0
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ORISSA HIGH COURT

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
STATE OF ODISHA I

375 ABLAPL/0014021/2020  SANTOSH PRADHAN @ PINKUNA CHITTA RANJAN DASH CAPITAL P.S. /356 /2020
VS VS 0
STATE OF ODISHA I

376 ABLAPL/0014022/2020  BIREN NAYAK AMLAN SHAKTI PAUL KHURDA P.S. /376 /2020
Vs VS 0
STATE OF ODISHA I

377 ABLAPL/0014023/2020  BIKASH CHANDRA BEHERA CHITTA RANJAN DASH TOMANDO /141 /2020
VS VS 0
STATE OF ODISHA I

378 ABLAPL/0014024/2020  RAMJAN @ SHAIK HANIPA ASIT KUMAR JENA 110
VS VS 0
STATE OF ODISHA I

379 ABLAPL/0014025/2020  SIMAN MAJHI SUCHIT KUMAR NAYAK R.UDAYAGIRI /78 /2020
VS VS 0
STATE OF ORISSA I

380 ABLAPL/0014026/2020  RAKESH KUMAR HARICHANDAN ASIT KUMAR JENA JATNI P.S. /428 /2020
Vs VS 0
STATE OF ODISHA I

381 ABLAPL/0014027/2020  PABITRA KUMJAR SAHOO ASIT KUMAR JENA JENAPUR /361 /2020
VS VS 0
STATE OF ODISHA I

382 ABLAPL/0014028/2020  SALSA RUPAMAJHI @ SALISA RUPAMAJHI  MAHESDAS DARINGBADI /123 /2020
VS VS 0
STATE OF ORISSA I

383 ABLAPL/0014029/2020  JTENDRA KU SAHOO SURESH KUMAR PANDA MANGALA BAG /267 /2020
Vs VS 0
STATE OF ODISHA I

384 ABLAPL/0014030/2020  SABITA BEHERA JAYAKRISHNA MOHAPATRA PURUNABAZAR /209 /2020
VS VS 0
STATE OF ODISHA I

385 ABLAPL/0014031/2020  JAGA @ DIBYAGYANA PRADHAN PUSPAMITRA MOHAPATRA PHULBANI SADAR /106 /2020

VS
STATE OF ORISSA

VS
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
386 ABLAPL/0014032/2020 ~ PRASANT KUMAR DAS PRASANTA KUMAR NANDA BADAGODA P.S. /276 /2020
VS VS 0
STATE OF ODISHA I
387 ABLAPL/0014033/2020  KARTIKA CHANDRA PAL BALARAM NAYAK 110
VS VS 0
STATE OF ODISHA I
388 ABLAPL/0014034/2020  BISWA RANJAN PRAHARAJ GOURA KUMAR RATH NIALI /266 /2020
VS VS 0
STATE OF ODISHA I
389 ABLAPL/0014035/2020  SATYABHAMA MALIK JAYAKRISHNA MOHAPATRA DHAMNAGAR /205 /2020
VS VS 0
STATE OF ODISHA I
390 ABLAPL/0014036/2020  HEMANTA MALLIK SURYANARAYAN MISHRA NIALI /277 /2020
VS VS 0
STATE OF ODISHA I
301 ABLAPL/0014037/2020  LAXMI KANTA SAHOO @ SONU SANJAY KUMAR PATTANAIK CHAULIAGANJA /373 /2020
VS VS 0
STATE OF ODISHA I
392 ABLAPL/0014038/2020 ~ KHAGESWAR DAS RITU RANJAN CHHOTTARAY PURIGHAT /220 /2020
VS VS 0
STATE OF ORISSA Il
393 ABLAPL/0014039/2020  JHADESWAR JENA SURYAKANTA DWIBEDI JALESWAR /348 /2020
VS VS 0
STATE OF ODISHA I
394 ABLAPL/0014040/2020  DEEPAK NAYAK SATYASHREE MOHANTY SAHID NAGAR P.S. /464 /2020
Vs VS 0
STATE OF ODISHA I
395 ABLAPL/0014041/2020  MURALIDHAR JENA @ MURALI JENA SURYAKANTA DWIBEDI JALESWAR /345 /2020
VS VS 0
STATE OF ODISHA I
396 ABLAPL/0014042/2020  BHIMSEN SWAIN B.K.NAYAK SATYABADI /368 /2020
VS VS 0
STATE OF ODISHA I
397 ABLAPL/0014043/2020  TUKUNA @ SANTOSH SAMANTARA @ SAMASKARARNJIADEO FATEGARH /184 /2020
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
VS VS 0
STATE OF ORISSA I
398 ABLAPL/0014044/2020  RAJESH SAHU BIJAYA KUMAR BEHERA-1 JONK /218 /2020
VS VS 0
STATE OF ODISHA I
399 ABLAPL/0014045/2020  BICHITRANANDA BAL DEBASIS TRIPATHY BALICHANDRAPUR /307 /2020
VS VS 0
STATE OF ODISHA I
400 ABLAPL/0014046/2020  TAPAN BEHERA@GOBINDA BEHERA ABHAYA KU. PARIDA /10
Vs VS 0
STATE OF ORISSA I
401 ABLAPL/0014047/2020  SIKUN @ HIMANSU SAHU SURYA KANTA PRADHAN CHHENDIPADA /421 /2020
VS VS 0
STATE OF ODISHA I
402 ABLAPL/0014048/2020  RATNAKAR JENA SK.NAYAK-2 NIKIRAI /136 /2020
VS VS 0
STATE OF ODISHA I
403 ABLAPL/0014049/2020  NAKULA CHANDRA MALLICK AJAYA KUMAR PRADHAN JENAPUR /361 /2020
VS Vs 0
STATE OF ODISHA I
404 ABLAPL/0014050/2020  HIRAMANI BEHERA ABHAYA KU. PARIDA BISOI /106 /2020
Vs VS 0
STATE OF ORISSA I
405 ABLAPL/0014051/2020  CHANDAN KUMAR PATRA BIBHUTI BHUSAN MISHRA NANDANKANAN /84 /2020
VS VS 0
STATE OF ODISHA I
406 ABLAPL/0014052/2020  CHINTU @ CHANDRAKANTA ROUT BIBHUTI BHUSAN MISHRA NANDANKANAN /84 /2020
VS VS 0
STATE OF ODISHA I
407 ABLAPL/0014053/2020  NIRANJAN DAS SIVA SANKAR CHAINI /10
Vs VS 0
STATE OF ODISHA I
408 ABLAPL/0014054/2020  SHASHI BHUSAN J T SURYAKANTA DWIBEDI LAHUNIPADA /128 /2020

VS

VS
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
STATE OF ODISHA Il

409 ABLAPL/0014055/2020  BIDYADHAR BEHERA AKSHYA KUMAR SAHU CHANDAPUR /127 /2020
VS VS 0
STATE OF ORISSA I

410 ABLAPL/0014056/2020  MUNA DAS GEETANJALI MAJMI BADAGODA P.S. /225 /2007
VS VS 0
STATE OF ORISSA I

411 ABLAPL/0014057/2020  KAMALA PATRA A.CRATH NIALI /252 /2020
VS VS 0
STATE OF ODISHA I

412 ABLAPL/0014058/2020  SAROJNAYAK @ SAROJKUMAR NAYAK @ CARIGEET MISHRA JAJPUR SADAR /211 /2020
VS VS 0
STATE OF ORISSA Il

413 ABLAPL/0014059/2020  KISHOR KUMAR SUTAR BHABANI SANKAR MISHRA RAMACHANDAPUR /154 /2020
VS VS 0
STATE OF ODISHA I

414 ABLAPL/0014060/2020 ~ DHARMENDRA SUTAR BHABANI SANKAR MISHRA RAMACHANDAPUR /154 /2020
Vs VS 0
STATE OF ODISHA I

415 ABLAPL/0014061/2020  BICHITRA PRADHAN BIJAYA KUMAR RAGADA PURI SADAR /330 /2020
VS VS 0
STATE OF ODISHA I

416 ABLAPL/0014062/2020  DIPTIKANTA MALLIK AMULYA RATNA PANDA /10
VS VS 0
STATE OF ORISSA I

417 ABLAPL/0014063/2020  KAILASH CHANDRA MALLIK AMULYA RATNA PANDA /10
VS VS 0
STATE OF ODISHA I

418 ABLAPL/0014064/2020  JAMUNA KANDI SURYA NARAYAN MISHRA BALANGA /110 /2020
VS VS 0
STATE OF ORISSA I

419 ABLAPL/0014065/2020  BARUN KISAN AMULYA RATNA PANDA GURUNDIA /40 /2020
VS VS 0

STATE OF ODISHA
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
420 ABLAPL/0014066/2020  RASHMI RANJAN PRAHARAJ GOURI KUMAR RATH NIALI /266 /2020
VS VS 0
STATE OF ODISHA I
421 ABLAPL/0014067/2020  JAYANTA KUMAR ROUTARAY BIJAYA KUMAR RAGADA JATNI P.S. /434 /2020
VS VS 0
STATE OF ODISHA I
422 ABLAPL/0014068/2020  WATAKA NUKA @ WATEKS NUKE JK.KHUNTIA BANDHUGOAN /3 /2010
VS VS 0
STATE OF ODISHA I
423 ABLAPL/0014069/2020  SEK SADAM HOSEN @ SK. SADAM @ SK. SADBIR.BEISERA /10
VS VS 0
UNION OF INDIA I
424 ABLAPL/0014070/2020  BAPI BEHERA @ KHASIA BEHERA SURYAKANTA DWIBEDI BHOGRAI /236 /2020
VS VS 0
STATE OF ODISHA I
425 ABLAPL/0014071/2020  DEEPAK KUMARJT SURYAKANTA DWIBEDI LAHUNIPADA /128 /2020
VS VS 0
STATE OF ODISHA I
426 ABLAPL/0014072/2020  HEMALATA PRAHARAJ GOURI KUMAR RATH NIALI /266 /2020
VS VS 0
STATE OF ODISHA Il
427 ABLAPL/0014073/2020  JAYANTA KUMAR ROUTARAY BIJAYA KUMAR RAGADA JATNI P.S. /435 /2020
VS VS 0
STATE OF ODISHA I
428 ABLAPL/0014074/2020  HARIHAR BALIYARSINGH BIJAYA KUMAR RAGADA JATNI P.S. /434 /2020
Vs VS 0
STATE OF ODISHA I
429 ABLAPL/0014075/2020  ABHAYA SETHI @ ABHAYA KUMAR SETHI  ARIJEET MISHRA PATTAMUNDAI /393 /2020
VS VS 0
STATE OF ODISHA I
430 ABLAPL/0014076/2020  DEEPAK SAHOO @ KANHU SAHOO SOUMYA RANJAN DAS TANGARPALI /194 /2020
VS VS 0
STATE OF ODISHA I
431 ABLAPL/0014077/2020  SANKAR SAHA @ SANKAR SAO SOUMYA RANJAN DAS BANDOMUNDA /11 /2020
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VS VS 0
STATE OF ODISHA I

432 ABLAPL/0014078/2020  HARIAR BALIYARSINGH BIJAYA KUMAR RAGADA JATNI P.S. /435 /2020
VS VS 0
STATE OF ODISHA I

433 ABLAPL/0014079/2020  JAYANTA KUMAR ROUTARAY BIJAYA KUMAR RAGADA JATNI P.S. /433 /2020
VS VS 0
STATE OF ODISHA I

434 ABLAPL/0014080/2020  PRABASINI SAHOO AMLAN SHAKTI PAUL CHANDRASEKHARPUR /390 /2020
Vs VS 0
STATE OF ODISHA I

435 ABLAPL/0014081/2020  LAXMIDHAR JENA SUNIL KUMAR PANDA KUAKHIA /350 /2020
VS VS 0
STATE OF ODISHA I

436 ABLAPL/0014082/2020  GYANA RANJAN PRAHARAJ GOURI KUMAR RATH NIALI /266 /2020
VS VS 0
STATE OF ODISHA I

437 ABLAPL/0014083/2020  NILANCHAL ADHIKARI BHARAT JALLI RAYAGADA /33 /2020
VS Vs 0
STATE OF ODISHA I

438 ABLAPL/0014084/2020  PANCHANANA BISWAL SUNIL KUMAR PANDA MOTANGA /230 /2020
Vs VS 0
STATE OF ODISHA I

439 ABLAPL/0014085/2020  PRADEEP KUMAR JENA @ BOITAI SUNIL KUMAR PANDA KUAKHIA /350 /2020
VS VS 0
STATE OF ODISHA I

440 ABLAPL/0014086/2020  MANASI PRAHARAJ GOURI KUMAR RATH NIALI /266 /2020
VS VS 0
STATE OF ODISHA I

441 ABLAPL/0014087/2020  TARANISEN TANDI MANAS CHAND KANTABANJI /265 /2020
Vs VS 0
STATE OF ODISHA I

442 ABLAPL/0014088/2020  CHAITANYA GHIBHELA TIRTH KUMAR SAHU TITILAGARH /251 /2020

VS

VS
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
STATE OF ODISHA I
443 ABLAPL/0014089/2020  ANKAREDDY SESHU @ A. SESHU TIRTH KUMAR SAHU AMBADOLA /96 /2020
VS VS 0
STATE OF ODISHA I
444 WPC(OAC)/0001161/2017 SARAT CHANDRA PARIDA M/S.SASWATI MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
445 WPC(OAC)/0001353/2015 SUBHASHREE@SUBASINI MOHARANA M/S.AJODHYA RANJAN DASH /1
VS VS 0
HEALTH AND FAMILY WELFARE DEPTT. I
446 WPC(OAC)/0002256/2018  DHIRENDRA KUMAR DASH M/S.BIJAYA KUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
447 WPC(OAC)/0002257/2018 RAGHUNATH BEHERA M/S. BIJAYA KUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
448 WPC(OAC)/0002701/2014 HIMANSHU SEKHAR DAS M/S.K.K.SWAIN /1
VS VS 0

STATE OF ODISHA
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ORISSA HIGH COURT

MISC CASESFILED on :10/11/2020

SL. IANO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL

NO. MAIN CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR.JAPPEL

1 24/2020 STATE OF ODISHA-MP ADDL. STANDING COUNSEL
CRLLP/28/2020

2 25/2020 STATE OF ODISHA-MP ADDL. STANDING COUNSEL
CRLLP/29/2020

3 64/2020 PRINCIPAL COMMISSIONER OF INCOME TAX-MP RADHEY SHYAM CHIMANKA
ITA/41/2020

4 65/2020 PRINCIPAL COMMISSIONER OF INCOME TAX-MP RADHEY SHYAM CHIMANKA
ITA/41/2020

5 66/2020 PRINCIPAL COMMISSIONER OF INCOME TAX,(CENTRAL)RAPHEY SHYAM CHIMANKA
ITA/40/2020

6 67/2020 PRINCIPAL COMMISSIONER OF INCOME TAX,(CENTRAL)RABHEY SHYAM CHIMANKA
ITA/40/2020

7 117/2020 SHYAM SUNDAR BARIK-MP ADV
CMAPL/218/2020

8 188/2020 SARAT CHANDRA PARIDA-MP M/S.SASWATI MOHAPATRA
WPC(OAC)/1161/2017

9 437/2020 ARUNA KU.MOHAPATRA-MP M/S.MAHESWAR MOHANTY
RSA/108/2007

10 489/2020 MUNA KUMAR-MP RAJIB LOCHAN PATTNAIK
CRLREV/57/2020

11 490/2020 RAJEEV SURANA-MP BALARAM NAYAK
CRLREV/280/2019

12 491/2020 ROHIT NIAL-MP JN.PANDA
CRLREV/331/2020

13 594/2020 DURGADUTTA RATHA-MP M/S.PRATYUSHA NAIDU
CMP/914/2019

14 505/2020 BIJOY KUMAR BEHERA-MP BIBEKANANDA BHUYAN
CMP/82/2020

15 596/2020 SABITA PRADHAN-MP RANJAN KU. NAYAK
CMP/610/2020

16 699/2020 STATE OF ORISSA-MP ADDL. GOVT ADVOCATE
FAO/695/2020

17 700/2020 STATE OF ORISSA-MP ADDL. GOVT ADVOCATE
FAO/695/2020

18 701/2020 STATE OF ORISSA-MP ADDL. GOVT ADVOCATE
FAO/695/2020

19 702/2020 BIJAY KUMAR OJHA-MP DILLIPKUMAR MOHAPATRA
FAQ/40/2020

20 1023/2020 LAXMIDHAR SWAIN-MP GOPINATH MISHRA
ABLAPL/10787/2020

21 1024/2020 BIDYADHAR SWAIN-MP GOPINATH MISHRA
ABLAPL/11225/2020

22 1025/2020 CHITARANJAN SAHOO-MP RAMACHANDRA MOHANTY
ABLAPL/9395/2020

23 1077/2020 DHIRENDRA ROUL-MP ARJUNA CHANDRA BEHERA
CRLMC/1589/2020

24 1078/2020 NIHAR RANJAN BHUYAN-MP BANSHIDHAR BAUG
CRLMC/1591/2020

25 1079/2020 LABA SAHU@ LOBO-MP DEVASHIS PANDA
CRLMC/1593/2020

26 1080/2020 RAJESH BEHERA @ RAJESH KUMAR BEHERA-MP ADITYA KUMAR MOHAPATRA

Page 1/5



27

28

29

30

31

32

33

35

36

37

38

39

41

42

45

47

49

50

51

52

53

55

56

CRLMC/1594/2020

1095/2020 JOGESWAR MAHAKUR@JUGESWAR MAHAKUD-MP ~ M/S.PRASHANTA KUMAR NAYAK
CRLA/664/2019

1096/2020 SIDHESWAR RANBIDA-MP M/S.SANGRAMJT PANDA
CRLA/74/2018

1097/2020 PADMAN BAGH-MP SANGRAMJIT PANDA
CRLA/878/2019

1098/2020 SUDHINDRA KUMAR SAHU-MP SURYAKANTA DWIBEDI
CRLA/827/2019

1099/2020 BABA@SURUBABU@UMAL KUMAR NATH-MP M/S.PRASANTA KUMAR SAHOO
CRLA/278/2017

1100/2020 JAGESWAR @ JAGA @ BANKA PALEI-MP AK.SAHOO

CRLA/310/2020

1101/2020 SANJAYA GARTIA-MP SARATHI JYOTI MOHANTY
CRLA/566/2020

1102/2020 AKASH KUMAR CHOUDHURY @ AKASH CHOUDHURY-MR OTIRMAYA SAHOO
BLAPL/7413/2020

1102/2020 SANJAYA GARTIA-MP SARATHI JYOTI MOHANTY
CRLA/566/2020

1103/2020 MANOJROUT-MP SMRUTI RANJAN MOHAPATRA
BLAPL/5174/2020

1103/2020 SANJAYA GARTIA-MP SARATHI JYOTI MOHANTY
CRLA/566/2020

1104/2020 PREM SHANKAR MAHANTA-MP DHIRENDRA KU.MOHAPATRA
BLAPL/4702/2019

1104/2020 KANISTHA BEHERA-MP SURESH KUMAR JENA
CRLA/567/2020

1105/2020 KANISTHA BEHERA-MP SURESH KUMAR JENA
CRLA/567/2020

1106/2020 KANISTHA BEHERA-MP SURESH KUMAR JENA
CRLA/567/2020

1253/2020 THE DIVISIONAL MANAGER, ORIENTAL INSURANCE COIGBERA TS84 TFECHNP
MACA/732/2020

1254/2020 ORIENTAL INSURANCE CO.LTD-MP PRASANTA KUMAR MAHALI
MACA/720/2020

1255/2020 ORIENTAL INSURANCE CO.LTD.-MP PRASANTA KUMAR MAHALI
MACA/719/2020

1256/2020 THE DIVISIONAL MANAGER ORIENTAL INSURANCE CO. PRESMWTA KUMAR
MACA/721/2020

1257/2020 THE DIVISIONAL MANAGER, ORIENTAL INSURANCE CORRASAMT A KUMAR MAHALI
MACA/725/2020

1258/2020 THE DIVISIONAL MANAGER M/S ORIENTAL INSURANCE SIMNATHMROY
MACA/730/2020

1259/2020 THE DIVISIONAL MANAGER, M/S ORIENTAL INSURANCESCIMINEORNIROY
MACA/731/2020

1474/2020 UNION OF INDIA-MP GYANALOKA MOHANTY
WA/663/2020

1475/2020 UNION OF INDIA-MP GYANALOKA MOHANTY
WA/663/2020

1476/2020 ARJUN GHADEI-MP MANORANJAN MISHRA
WA/186/2020

1477/2020 STATE OF ODISHA-MP SR.STANDING COUNSEL (S AND ME)
WA/324/2020

1478/2020 STATE OF ORISSA-MP ADDL.GOVT.ADVCOATE
WA/664/2020

1479/2020 STATE OF ORISSA-MP ADDL.GOVT.ADVCOATE
WA/664/2020

1480/2020 STATE OF ORISSA-MP ADDL.GOVT.ADVCOATE
WA/664/2020

13315/2020 KRUSHNA CHANDRA SUNA-MP DEBASISNAYAK
WP(C)/29592/2020

13316/2020 THE COMMITTEE OF MANAGEMENT OF GUNJABALA SERVEEACOHIFERAT®E SOCIETY LTD.-MP
WP(C)/23083/2017
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58

59

60

61

62

63

65

66

67

68

69

70

71

72

73

74

75

76

7

78

79

80

81

82

83

85

86

87

88

89

13317/2020
WP(C)/30570/2020
13318/2020
WP(C)/25595/2014
13319/2020
WP(C)/25594/2014
13320/2020
WP(C)/30576/2020
13321/2020
WP(C)/30587/2020
1332212020
WP(C)/8460/2020
13323/2020
WP(C)/30593/2020
13324/2020
WP(C)/16992/2015
13325/2020
WP(C)/16937/2015
13326/2020
WP(C)/30594/2020
13327/2020
WP(C)/1529/2020
13328/2020
WP(C)/30595/2020
13329/2020
WP(C)/29303/2020
13330/2020
WP(C)/30597/2020
13331/2020
WP(C)/30598/2020
13332/2020
WP(C)/30599/2020
13333/2020
WP(C)/30600/2020
13334/2020
WP(C)/30609/2020
13335/2020
WP(C)/30617/2020
13336/2020
WP(C)/30620/2020
13337/2020
WP(C)/30620/2020
13338/2020
WP(C)/30625/2020
13339/2020
WP(C)/30631/2020
13340/2020
WP(C)/30216/2020
13341/2020
WP(C)/12418/2020
13342/2020
WP(C)/30652/2020
13343/2020
WP(C)/16563/2020
13344/2020
WP(C)/17065/2020
13346/2020
WP(C)/30656/2020
13347/2020
WP(C)/30657/2020
13348/2020
WP(C)/28775/2020
13349/2020

BALESWAR KANHAR-MP
UMASANKAR PANDA-MP
BHAGABAN SETHI-MP
PRAFULLA KUMAR JENA-MP
CHARAN NAYAK-MP
DR.TRIBIKRAM DEBATA-MP
RASHMI RANJAN SWAIN-MP
RAJKISHORE RANA-MP
DEBIDUTTA KRUSHNA PRASAD NAYAK-MP
PRAKASH PRADHAN-MP
DEBANANDA SAHOO-MP
SANJAY KUMAR DAS-MP
HARIHAR OJHA-MP
NABAGHAN MANTRY-MP
SURESHA CHAMPATI-MP
SANGEETA CHAMPATI-MP
CHARANA BARIK-MP

KESHAB CHANDRA DAS-MP
DAITARI MOHARANA-MP
DR.BIKARTAN DAS-MP
DR.BIKARTAN DAS-MP

MINATI KARMI-MP
M/S.ANMOL INTERNATIONAL PVT.LTD-MP
STATE OF ODISHA-MP
M/S.MERICA AGRO PRODUCTS PVT.LTD-MP
DINABANDHU HANSDAH-MP
RUKDHAR BAG-MP

PATANANI TRINATH-MP
BHAGAT SETH-MP

RABINDRA KUMAR SAHOO-MP
DR. GAGAN BIHARI ROUT-MP

SUMATI PATEL-MP
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BIBHUTI BHUSAN PANDA

M/S.JAYDEV SENGUPTA

M/S.JAYDEV SENGUPTA

ARJUNA CH. BEHERA

PRAFULLA KUMAR MOHAPATRA

V.NARASINGH

SANJIB SWAIN

M/S.SUBAS CHANDRA PUSPALAKA

M/S.SUBASH CH.PUSPALAKA

K.P.MOHANTY

M/S.BUDHADEV ROUTRAY

SURAJMOHANTY

SANJIB MOHANTY

PRONOY MOHANTY

SUBASH CHANDRA PUSPALAKA

SUBASH CHANDRA PUSPALAKA

SUBASH CHANDRA PUSPALAKA

BHUSAN MOHAN BHUYAN

S.SUDHAKAR RAO

ASOK MOHANTY

ASOK MOHANTY

B.S.DASPARIDA

M.R.DHAL

ADDL.GOVT.ADVOCATE

SASIM AJITAV PATTNAIK

BIRAJA PRASANNA SATAPATHY

P.K.KUANR

MIHIR SEKHAR SAHOO

KRISHNA CHANDRA SAHU

KISHORE KUMAR MISHRA

BASUDEV PUJARI

M/SRAMAKANT MOHANTY



WP(C)/608/2013

% 13350/2020 AJAYA KUMAR PARIDA-MP KISHORE KUMAR MISHRA
WP(C)/30658/2020

91 13351/2020 M/S.Y .B.CONSTRUCTIONS PVT.LTD-MP KANANBALA ROY CHOUDHURY
WP(C)/12743/2020

92 13352/2020 NIHAR RANJAN MOHANTY-MP BISWABIHARI MOHANTY
WP(C)/30659/2020

93 13354/2020 DEBENDRA SAHU-MP M/S.SOUMYA MISHRA
WP(C)/12918/2018

% 13356/2020 LASABAN MALLICK-MP SAMIR KUMAR MISHRA
WP(C)/26739/2020

% 13357/2020 AKSHAYA KUMAR SAHOO-MP BUDHADEV ROUTRAY
WP(C)/30669/2020

% 13358/2020 COMMITTEE OF MANAGEMENT OF BADAKUSASTHAL | SERFAGEGIVIFRSBIGMIAIES L TD.-MP
WP(C)/30673/2020

97 13350/2020 JTENDRA RAUL-MP NIRANJAN LENKA
WP(C)/30676/2020

%8 13360/2020 KRUSHNA CHANDRA BEHERA-MP SAMIR KUMAR MISHRA
WP(C)/30690/2020

%9 13361/2020 LOCHAN GARNAIK-MP SURYA KANTA PRADHAN
WP(C)/30703/2020

100 13362/2020 SATYA NARAYAN PAL-MP BINI MISHRA
WP(C)/30704/2020

101 13363/2020 TULARAM PAIKA-MP RAJB LOCHAN PATTNAIK
WP(C)/30708/2020

102 13364/2020 LOKANATH BEHERA-MP RABINDRA NATH PRUSTY
WP(C)/30723/2020

103 13365/2020 LOKANATH BEHERA-MP RABINDRA NATH PRUSTY
WP(C)/30723/2020

104 13366/2020 AKSHYA KUMAR PRADHAN-MP K.K.SWAIN
WP(C)/30730/2020

105 13367/2020 SAJR KHAN-MP BrajaMohan Sarangi
WP(C)/30751/2020

106 13368/2020 SATYAPRASAD MOHAPATRA-MP BrajaMohan Sarangi
WP(C)/30754/2020

107 13360/2020 SOUMYASHREE CHHATAR-MP ARUN KUMAR SAHU
WP(C)/30760/2020

108 13370/2020 DIPTIMAY EE SAHOO-MP ARUN KUMAR SAHU
WP(C)/30763/2020

109 13371/2020 M/S. GURU MAHARAJ CONSTRUCTION-MP SANJAY KUMAR ACHARYA
WP(C)/30762/2020

110 13372/2020 KESABA PADHAN-MP DEBARAY MOHANTY
WP(C)/30764/2020

111 13373/2020 SUMITRA BHANJA @ BHOI-MP ARUN KUMAR SAHU
WP(C)/30765/2020

112 13374/2020 MAHANTA GOURANANDA SIDHA BRAHMACHARI-MP  AMIYA KUMAR MISHRA
WP(C)/30768/2020

113 13375/2020 M/S. GURU MAHARAJ CONSTRUCTION-MP SANJAY KUMAR ACHARYA
WP(C)/30767/2020

114 13376/2020 M/S. MULTI ENTERPRISES-MP GOURI MOHAN RATH
WP(C)/30770/2020

115 13377/2020 M/S.GURU MAHARAJ CONSTRUCTION-MP SANJAY KUMAR ACHARYA
WP(C)/30769/2020

116 13378/2020 RAHAS BIHARI MOHANTY-MP GORIMOHAN RATH
WP(C)/30771/2020

117 13379/2020 M/S. GURU MAHARAJ CONSTRUCTION-MP SANJAY KUMAR ACHARYA
WP(C)/30772/2020

118 13380/2020 M/S. SDCPL GMC (JV)-MP SANJAY KUMAR ACHARYA
WP(C)/30774/2020

119 13381/2020 RAMAWABTAR @ RAMABTAR PODAR-MP M/S. DILLIPRAY
WP(C)/30780/2020

120 207/2020 BISWARANJAN PRADHAN-MP
CONTC/4445/2020
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121

122

123

124

125

126

127

128

129

130

131

132

133

1022/2020
ABLAPL/11477/2020
1026/2020
ABLAPL/15395/2019
1027/2020
ABLAPL/11663/2020
1028/2020
ABLAPL/4359/2020
1029/2020
ABLAPL/11518/2020
1030/2020
ABLAPL/11516/2020
1031/2020
ABLAPL/11780/2020
1032/2020
ABLAPL/11973/2020
1033/2020
ABLAPL/11707/2020
1034/2020
ABLAPL/6016/2020
1473/2020
WA/546/2020
13353/2020
WP(C)/27702/2020
13355/2020
WP(C)/15165/2007

KHIROD CHANDRA PATRA-MP

SHYAM NARAYAN MISHRA-MP

AMIR KUMAR BAGH-MP

BABULA PRADHAN-MP

BHAGYADHAR BEHERA-MP
NETRANANDA BEHERA-MP

G.GOURI @ B.GOURI @ GANTIYADA GOURI-MP
JAGDISH SINGH-MP

ABHIRAM BEHERA-MP

SATYAJT PRADHAN-MP

SUDESTHNA @ SUDASHNA BEHERA-MP
BISHNUPRIYA BARAL-MP

UNION OF INDIA-MP
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ABHISHEK MOHANTY





